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1977 required some minor amendments and 
these have been since issued. The U.P.S.C, 
has been advised to finalise the 
selection/induction of officers for the initial 
constitution of the Service. 

Confirmation of Controllers of Imports and  
Exports 

477. SHRI SATCHIDANANDA: 
Will the Minister of COMMERCE, 
CIVIL SUPPLIES AND COOPERA 
TION be pleased to state: 

(a) whether it is a fact that the Controllers 
of Imports and Exports appointed directly by 
the Union Public Service Commission from 
1965 onwards have still not been confirmed; 

(b) if so. what is their number; and 

(c) what are the regions for not 
confirming them for such a long time? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE, CIVIL 
SUPPLIES AND COOPERATION (SHRI 
ARIF BEG): (a) and (b) Four Controllers 
have been confirmed, 8'o are yet to be 
confirmed. 

(c) The reason for not confirming is that 
the Seniority List of the Controllers of 
Imports & Exports had to be revised in 
consultation with the U.P.SiC. The Seniority 
List has since "been finalised and issued on 
11-9-1978 and the confirmation of eligible 
officers in the available permanent vacancies 
is under consideration. 

Missing credits in  G.P.F.  account^ of 
Government employees 

478. SHRI SATCHIDANANDA: 
Will the Minister of FINANCE be 
pleased to state: 

(a) whether a large number of missing 
credits in the General Provident Fund 
accounts of the Central Government 
employees before the decentralisation of 
accounts are still pending; 

(b) if so, what is the amount involved and 
the number of employees affected; and 

(c) what action Government propose to 
take to credit this amount to the respective 
accounts of the employees? 

THE MINISTER OF FINANCE (SHRi H. 
M. PATEL): (a) Ye.3 Sir. Total number of 
missing credits in the provident Fund 
Accounts of Central Government employees 
as on 30-9-1976 when the accounts were 
decentralised was 3,93,891. The number of 
unsettled missing credits as on 1-9-1978 was 
2,67,561. 

(b) The information is not readily 
available. The collection of information will 
necessitate review of a large number of 
Provident Fund Accounts of Central 
Government employees. It is considered that 
the time and effort involved in collection of 
the information may not be commensurate 
with results likely to be achieved. 

(c) Every effort is being made to trace the 
missing credits in the subscribers accounts by 
reference to the Accountants General as well 
as the Drawing Officers concerned. Powers 
have also been delegated to Pay and Accounts 
Officers for adjusting missing credits on the 
basis of collateral evidence, and where this is 
not available, on the basis of affidavits to be 
obtained from the subscribers. 

Gold  jewellery  export  replenishment 
scheme 

479. SHRI N. P. CHENGALRAYA 
NAIDU; Will the Minister of COMMERCE, 
CIVIL SUPPLIES AND COOPERATION  
be pleased to  state: 

(a) whether Government had authorised 
that State Bank of India to sell pure gold at 
the rate of Rs. 580 per 10 granvs to the 
holders of release orders under the Gold 
Jewellery Export Replenishment Scheme 
which came into operation from the 21st 
August,   1978;  and 

(b) if so, what is the quantity of gold so 
far sold under this Scheme? 


